
I IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPU~ BE~CH, JAIPUR 

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGlJST, 20
2

6 
I V ' 

DISPOSAL CLOSING 
PREVIOU! INSTITUTION 

S.No. KIND OF CASES 
BALANCE DB SB FB TOTAL FB DB SB TOTA L BALANCE 

MA I N CASES . - 01.08.2026 
31.08.2026 

. 
CIVIL SIDE:-

1 CIVIL FIRST APPEAL 16446 0 3 105 108 0 7 30 37 16517 

2 CIVIL SECOND APPEAL 5075 0 0 29 29 0 0 16 16 5088 

3 EXECUTION FIRST APPEAL 131 0 0 3 3 0 0 1 1 133 

4 EXECUTION SECOND APPEAL 25 0 0 0 0 0 0 1 1 24 

5 CIVIL MISC. APPEAL 37339 0 103 422 525 0 119 93 212 37652 

6 CIVIL REVISION 869 0 0 36 36 0 0 27 27 878 

7 CIVIL REVIEW 768 0 6 27 33 0 1 1 1 12 789 

8 INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 0 

9 OTHER TAX REFERENCE 119 0 1 0 1 0 2 0 2 118 

10 TM CASES 0 0 0 0 0 0 0 0 0 0 

11 CUSTOM APPEAL 34 0 0 0 0 0 1 0 1 33 

12 INCOME TAX APPEAL 630 0 7 0 7 0 3 0 3 634 

13 WEAL TH TAX APPEAL 0 0 0 0 0 0 0 0 0 0 

14 BLACK MONEY TAX APPEAL 6 0 0 0 0 0 0 0 0 6 

15 SALES TAX REVISON 798 0 0 1 1 0 0 0 0 799 

16 TESTAMENT ARY CASES 0 0 0 0 0 0 0 0 0 0 

17 COMPANY PETITION 6 0 0 0 0 0 0 0 0 6 

18 COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 0 

19 COMPANY APPEAL 6 0 0 1 1 0 0 0 0 7 

20 COMPANY APPLICATION 77 0 0 0 0 0 0 1 1 76 

21 COMPANY SUIT 13 0 0 0 0 0 0 0 0 13 

22 COMPANY LIQUIDN. CASES 32 0 0 0 0 0 0 1 1 31 

23 ELECTION PETITION 6 0 0 0 0 0 0 0 0 6 

24 SPECIAL APPEAL (CIVIL) 33 0 1 0 1 0 0 0 0 34 

25 SPECIAL APPEAL (WRITS) 2546 0 223 0 223 0 177 0 177 2592 

26 CIVIL CONTEMPT 3653 0 15 149 164 0 55 188 243 3574 

27 CIVIL WRITS 92299 0 273 2192 2465 0 139 2048 2187 92577 

28 RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 0 

29 CROSS OBJECTION 673 0 0 2 2 0 4 671 
30 CIVIL REFERENCE 

0 4 

6 0 0 0 0 0 0 0 0 6 
31 CIVIL TRANS. APPLICATION 282 0 0 52 52 0 0 67 67 267 
32 CIVIL MISC. PETITION 0 0 0 0 0 0 0 0 0 0 
33 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 77 0 0 1 1 0 0 0 0 78 

TOTAL 

CRIMINAL SIDE:-
(A) 161949 0 632 3020 3652 0 504 2488 2992 162609 

1 MURDER REFERENCE 
2 CRIMINAL APPEAL 

4 0 0 0 0 0 0 0 0 4 

3 CRIMINAL REVISION 
36595 0 40 247 287 0 13 94 107 36775 

4 CRIMINAL MISC. PETITION 
13162 0 0 231 231 0 0 89 89 13304 

(U/S 482 CR.P.C.) 27150 0 0 730 730 0 0 730 730 27150 

5 CRIMINAL MISC. BAIL 
(U/S 438 & 439 CR.P.C.) 3793 0 0 1646 1646 0 0 1826 1826 3613 

6 CRIMINAL CONTEMPT 
7 

19 
CRIMINAL REFERENCE 18 0 1 0 1 0 0 0 0 

8 HABEAS CORPUS 3 0 0 0 0 0 0 0 0 3 

9 CRIMINAL LEAVE TO APPEAL 33 0 43 0 43 0 34 0 34 42 

10 CRIMINAL WRITS 1194 0 6 33 39 0 0 2 2 1231 

11 CRIMINAL REVIEW 0 0 0 0 0 0 0 0 0 0 

TOTAL 0 0 0 0 0 0 0 0 0 0 

TOTAL 
(8) 81952 0 90 2887 2977 0 47 2741 2788 82141 

(A+B) 243901 551 5229 5780 244750 
0 722 5907 6629 0 
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S.No. 

C~~~H~ HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 

RY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2026 

KIND OF CASES PREVIOU~ INSTITUTION DISPOSAL CLOSING 
BALANCE FB OB SB TOTAL FB DB SB TOTA 

M IS C. C A S E S ::- 01.08.2026 
L BALANCE 

CRIMINAL SIDE:-
31.08 2026 

1 CRIMINAL MISC.APPLN. :-

(CRIMINAL INTER. APPLN.) 

1 BAIL IN CRIMINAL APPEAL 5392 0 62 194 256 0 28 205 233 5415 
2 BAIL & STAY IN CRL.REVISION 4773 0 0 168 168 0 0 104 104 4837 

3 BAIL & STAY IN CRL.MISC.PET. 26830 0 0 658 658 0 0 584 584 26904 

4 BAIL&STAY IN CRL.TRAN. PET. & CRLW 99 0 0 8 8 0 0 1 1 106 

5 BAIL & STAY IN CRL.CONT.PET. 0 0 0 0 0 0 0 0 0 0 

6 BAIL & STAY IN CRLLA 20 0 0 0 0 0 0 0 0 20 

7 CRIMINAL MISC. APPLICATION 1143 0 0 49 49 0 1 
(Arising over Crl. Main Cases) 

51 52 1140 

TOTAL (C) 38257 0 62 1077 1139 0 29 945 974 38422 

2 CRIMINAL TRANSFER 99 0 0 11 11 0 0 2 2 108 

3 STAY IN HABEAS CORPUS 1 0 1 0 1 0 0 0 0 2 

TOTAL (D) 100 0 1 11 12 0 0 2 2 110 

TOTAL (C+D) 38357 0 63 1088 1151 0 29 947 976 38532 

TOTAL (A+B+C+D) 282258 0 785 6995 7780 0 580 6176 6756 283282 

CIVIL SIDE:-

1 CIVIL INTER.CASES:-

1 STAYINI.T.APPEAL 58 0 0 0 0 0 0 0 0 58 

2 STAY IN W.T. APPEAL/ CUSTA 24 0 0 0 0 0 1 0 1 23 

3 STAY IN 0. T. REFERENCE 109 0 1 0 1 0 1 0 1 109 

4 STAY INS. T. REVISION 522 0 0 1 1 0 0 0 0 523 

5 STAY IN CIVIL 1ST APPEAL 7062 0 2 87 89 0 3 25 28 7123 

6 STAY IN CIVIL 2ND APPEAL 2373 0 0 29 29 0 0 15 15 2387 

7 STAY IN EXE. FIRST APPEAL 126 0 0 3 3 0 0 1 1 128 

8 STAY IN EXE. 2ND APPEAL 22 0 0 0 0 0 0 0 0 22 

9 STAY INC. M. APPEAL 10327 0 61 136 197 0 61 27 88 10436 

10 STAY IN CIVIL REVISION 796 0 0 37 37 0 0 21 21 812 

11 STAY IN CIVIL CONTEMPT 26 0 0 0 0 0 0 0 0 26 

12 STAY IN SPL. APPEAL (CIVIL) 21 0 1 0 1 0 0 0 0 22 

13 STAY IN CIVIL TRANS. APPLN. 282 0 0 51 51 0 0 61 61 272 

14 STAY IN COMPANY CASES 20 0 0 0 0 0 0 1 1 19 

15 STAY IN SPL. APPEAL (WRIT) 2251 0 210 0 210 0 148 0 148 2313 

16 STAY IN WRIT PETITION 45799 0 122 1990 2112 0 98 1711 1809 46102 

TOTAL (E) 69818 0 397 2334 2731 0 312 1862 2174 70375 

CIVIL MISC. APPLICATIONS 4844 0 90 130 220 0 34 111 145 4919 

CIVIL MISC. CASES U/S-5 13985 0 186 339 525 0 89 138 227 14283 

EXE. MISC.APPLICATION 0 0 0 0 0 0 0 0 0 0 

LEAVE TO APPEAL TO S.C. 2 0 0 0 0 0 0 0 0 2 

CIVIL LEAVE TO APPEAL 7 0 0 1 1 0 0 1 1 7 

TOTAL (F) 18838 0 276 470 746 0 123 250 373 19211 

TOTAL (E+F) 88656 0 673 2804 3477 0 435 2112 2547 89586 

TOTAL (C+D+E+F) 127013 0 736 3892 4628 0 464 3059 3523 128118 

GRAND TOTAL (A TO F) 370914 0 1 458 9799 11257 0 1015 8288 9303 372868 

*** 
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